| L( - NATIONAL COMPANY LAW TRIBUNAL
. . . . ~ AHMEDABAD BENCH
AHMEDABAD

TP Nos. 51-A/2016, 51-B/2016, 51-C/2016

in TP No. 51/397-398/NCLT/AHM/2016 (New)
- CANos. 151/2014, 152/2014, 165/2014
/in C.P. No. 116/397-398/CLB/MB/2013 (Old)

- Coram:  Hon'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
~ Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

- ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
- BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 15.02.2018

Name of the Company: Girish Virprasad Jetly & Ors.

 ORDER

- None present for Originél Petitioners. None present for Respondents.
Matter is suo moto reopened for further hearing.

List the matter on 20.03.2018. o

'~ MANORAMA KUMARI BIKKI RAVEENDRA BABU
MEMBER JUDICIAL '

MEMBER JUDICIAL
- Dated this the 15th day of F ebruary, 201 8 '




